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Counsel for respondsnts submits that a
Joint counter will be filed in all these cases
- within 3 weeks. Counssel for applicant may file

rejoinder within one wesk. Call on 31.1.92.
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 lonie appears.
_ No counter has been Piled despite several

| opportunities. Accordingly, list before the Bengh

' far Purthor direstions on 2.3.82. -

31,4.92,

(9) Mr K Ramakumar

" Pr George Hoseph, ACGSC by M TA Rajan

. A;QUments heard. Judgment on 31.3.92.
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